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(b) A ~  aJiott d to an officer 
may, ubje l to c rtain condition , be 
retained on retir m nt for a period of 
tVro month , provid ... d that the ame i 
required for the bona fide u  c of the 
Bicer or member f hi family. The 
allotment th --reaft r is deemed to be 
cancelled. Howev r; an offi r. in pe-
cia I case , m y be ailowed to rdain ·a 

~  nee. on payment of enhan ed 
licence fc , for a period n t exc ~  

ix month beyon the peri d f two 
month . ln cert.i.in ca. es, th1;; allot tee 

continue to o upy unauthori dly the 
rr idenc even after the expiry of the 

id period of ix m nths and wher ·vcr 

nece sary, eviction proceeding under 

1he Public Pr mi e (Eviction of Un-
auchori ed 0 cupant ) A t, 197 l are ini-
tiated for getting the re id uce va.: t d. 
fter pas ing of ~ ~  n order, me 

f the retired employee obtain stay 

rder from th urt of Jaw. 

(c) vi tion proceedings under the 
Public Premi e  ( vi ti n of Unaut ori -
d 0 up nt ) Act, J971 ar· initiated to 
act the residt.:nt·c a at d. 

Rice Producti n Pl n in 

10222. HRI P.M. AYEED : 
SHJU B.V. DE I: 
HRI N . . HORO: 
HRI LAK HM N 

MALLI K: 
SHRI .. VlJAY KUMAR 

YADAV: 

HRl ARJUN ETHI : 
HRl . ANTO H MOHAN 

DEV : Will the Mini ter of AGRICUL-

TU e pleas d to tat ; 

(a) whether Rupe s fiv rore pilot 

rice production proje t i being lunched 
jo ix t te to boo t their yield per 
hectare; 

(b) if so, States likely to be covered 
under thi cheme; 

(c) the per hectare yield of th 
state at pre ent; 

(d) wh n the project i lik Jy to be 
t rtcd· and 

17, 190 (SAKA) Written An1w1rs 262 
.. 
(e) 

ject' 
whether the details of the pro-
cheme ha been worked out ? 

THE MINI TER OF STATE IN THE 
Ml ISTRY OF AGRICULTURE 
(SHRf YOGENDRA MA WANA): 
(a) and (b) There is a propo al to 
I unch a pilot project for increa ing 
rice production/pr ductivity in elected 

blo k in the "tate f As am, Bihar, 
Ea tern Madhya Pradesh, Ori sa, East-
ern Uttar Prade  h and West Bengal. 

(c) The per hectare yield of rice' in 
th e tate in 1982-83 is given below :-

tates YieJd 
Kg per he tare 

- ----- _____ ___, 
A am ])21 

Bihar 681 

Madhya Prade h 711 

Ori sa 72 

Uttar Pradc b Jl15 

w t Bengal 1018 

(d) and (  ) The pilot proje t i li.ke-
Jy to start from harif 1984-S. For 
formula ti on of the project guideline 
have b en sent to the tates. 

Lo Incurred by t t ~  orpo-
ration of lndf 

10223. SHRl B.V. DESAI : 
SHRI M.V. HANDRA-
HEKH RA MURTHY : 
SHRI K. M LLAN A  : I 

SHRI ARJU SETHJ : WilJ 
the Minister of AGRICULTURE be 
pJ1;as d to tate : 

(a) whether the State arm orpo-
u.tion f India ha incurred moun.t1D 
l es durin 198i-83; 

(b) if so, whether it i a fact that 
the Jo for . 19 2-83 i  . 35.83 lakhs 
rai ing th accumulating los s to R  . 
307.39 lakhs; 

(  ) whether the S I ha aJso defer• 
red repayment of the out tandiog in .. 

talm nt of Government loan and in-




